Statement - |
Memorandum to be Submitted to the Board of Directors of the Bank

[Priority Sector Advances - Half-yearly Review - Position as on

I 1 Name of the Bank
2 Place
3 State
4 Number of Branches
Position as on (Rs. in thousands)
Particulars Last Year's Previous Current
Half-year ended|Half-year ended Half-year ended
Il. 1 Total Deposits
2 Total Borrowings
3 Total Loans and Advances
4 Investments in Non SLR Bonds
5 Adjusted Bank Credit (ABC) i.e.
item nos.3 and 4
6 Credit equivalent of Off balance sheet
exposure
7 Credit Deposit Ratio % of item no 3 to
item no 1
M. 1 Total Loans and Advances under Priority
Sector
2 Total Loans and Advances to Weaker
Sections under Priority Sector
3 Percentage of Item no 1 of Il to
Item no (‘higher of 5 or 6 of 11)
4 Percentage of item no 2 of Il to
item no 1 of Il above
5 Total Overdues of the Bank*
6 Overdues under Priority Sector*
7 Overdues under Weaker Sections
under Priority Sector *
V. Sector-wise Break-up of Loans and Advances
under Priority Sector
1 Finance to Agriculture & Activities
Allied to Agriculture




Small Enterprises

Retail Trade

Micro —credit

State sponsored organizations for SC / ST

Educational Loans

Housing Loans

Weaker Section

Total

RlO|O|N|[O|OTBR|WIN

Where target fixed for priority sector /
weaker sections lending has not been
achieved, the reasons therefore

2 Concentration of loans and advances
under any particular sub-group and the
reasons therefore

3 Suggestions for improvement in
performance under priority sector /
weaker section

4 Observations of the Board of Directors
and action resolved to be taken for
improvement of performance and
implementation thereof

* Please also indicate percentage in bracket.

Date :

G.M./ CEO

Chairman




	Within the overall target for priority sector lending and the sub- target of 25 per cent for the weaker sections, sufficient care may be taken to ensure that the minority communities also receive an equitable portion of the credit.  
	  
	3.3 Salary Earners' Banks: The stipulation regarding priority sector lending is not applicable to the Salary Earners' Banks.
	3.4 Credit Flow to Minorities: UCBs should initiate steps to enhance/ augment flow of credit under priority sector to artisans and craftsmen as also to vegetable vendors, cart pullers, cobblers, etc. belonging to minority communities. The minority communities notified in this regard are Sikhs, Muslims, Christians, Zoroastrians and Buddhists.   Within the overall target for priority sector lending and the sub- target of 25 per cent for the weaker sections, sufficient care may be taken to ensure that the minority communities also receive an equitable portion of the credit.  
	4.1 UCBs should take effective steps to achieve the above recommended targets and monitor the priority sector lending, keeping in view the quantitative as well as qualitative aspects.
	4.2 In order to ensure that due emphasis is given to lending under priority sector, it is considered desirable that the performance is reviewed periodically. For this purpose, apart from the usual reviews, which the banks are periodically undertaking, specific reviews by the Board of Directors of the respective banks may be made on half-yearly basis. Accordingly, a memorandum may be submitted to the Board of Directors at half-yearly intervals i.e. as on September 30 and March 31 of each year giving a detailed critical account of the performance of the bank during the period showing increase/decrease over the previous half-year (Statement I). 
	4.3 Further, annual review of the performance under priority sector advances as on March 31 may also be placed before the Board (Statement II-part A) by 15th of the following financial year. A copy of the annual review ( Statement II, part A to E)  complete in all respect  as on March 31 may be forwarded to the concerned Regional Office of the Reserve Bank with the Board's observations, indicating the steps taken/proposed to be taken for improving the bank's performance. The report should reach the Regional Office within a period 15 days from the end of the period to which it relates.
	4.4 The banks should submit Statement III (part A and B) as on March 31 within 15 days thereafter showing the position of direct loan and advances to agriculture and allied activities to the concerned Regional Office of this department under whose jurisdiction they function. 
	4.5 The reporting formats together with their periodicity are summarized as under: 
	4.6 In order to facilitate compilation of the relative figures, banks may maintain a register to indicate all the items of priority sector advances and also another register for weaker section advances showing particulars, with separate folios to each activity so that the total of advances to priority sector and weaker sections under each activity and to each type of beneficiary may be available at any given point of time. The proforma of these registers may be    on the lines of the annual return to be submitted to RBI.
	5.  THE DETAILED GUIDELINES IN THIS REGARD ARE GIVEN AS UNDER. 




